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UTTAR PRADESH POLLUTION CONTROL BOARD
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The Registrar,

Hon’ble, National Green Tribunal,
Copernicus Marg,

New Delhi- 110001

Sub: Submission of Compliance report in O.A. no. 806/2019 in the matter of
Anurag Sharama Vs. State of Uttar Pradesh:

Sir,

In compliance to the order dated 21.05.2020 passed by Hon’ble NGT, New
Delhi in O.A. no. 806/2019 in the matter of Anurag Sharma Vs. State of Uttar
Pradesh the compliance report is enclosed herewith with annexure.

It is requested that the compliance report may be presented before the
Hon’ble Tribunal.

Yours Sincerely,
Enclosures: As above

(Q:ZWC\_s
(Ashish Tiwari)
Member Secretary

Copy to:
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida
District-GB Nagar, 201301 for information and further necessary action.
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Compliance Report of Order Dated 21.05.2020 passed by Hon’ble NGT, New Delhi
in O.A. no. 806/2019 Anurag Sharma Vs. State of Uttar Pradesh:

¥

The relevant portion of the Hon’ble NGT, New Delhi order in OA no. 806/2019
dated 21.05.2020 is as follows:-

X eswevasviaan In view of the above, the State PCB may furnish a report of further action
in the matter of recovering compensation for the period of illegal drawl of ground
water and violation of other environmental norms before the next date by e-mail at
judicialngt@ gov.in preferably in the form of searchable PDF/ OCR Support PDF and
not in the form of Image PDF............ A

In compliance of aforesaid order dated 21.05.2020, The Action Taken Report is given
below-

1. That, the Uttar Pradesh Pollution Control Board has issued following directions under
section 33A of Water (Prevention & Control of Pollution) Act, 1974 dated:
01.06.2020 against M/s Malik Beverages, Malik Tola, Sagri, Azamgarh-

(A)That on the day of inspection dated 19.05.2020, the unit found closed. The
status quo shall be maintained.

(B)That prior consent under section 25/26 of Water (Prevention & Control of
Pollution) Act, 1974 and section 21/22 of Air (Prevention & Control of
Pollution) Act, 1981 shall be obtained before start of operation.

Copy of the said direction dated 01.06.2020 is appended as Annexure-01.

2. That, the Uttar Pradesh Pollution Control Board vide it’s letter dated 01.06.2020,
requested to Regional Director, Central Ground Water Authority (CGWA), Lucknow,
for imposition of compensation with regards to illegal drawl of ground water.

Copy of the said letter dated: 01.06.2020 is appended as Annexure-02.

3. That, the Uttar Pradesh Pollution Control Board vide it’s letter dated: 14.08.2020 has
imposed the Environmental Composition of Rs. 16.35 Lacs (Sixteen Lacs Thirty Five

Thousand Only) against the said unit.
Copy of the said letter dated: 14.08.2020 is appended as Annexure-03.
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In view of the above, the State PCB may furnish a report of further action in the matter of
recovering compensation for the period of illegal drawl of ground water and violation of other environmental
norms before the next date by e-mail at judicialngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF. -
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In view of the above, the State PCB may furnish a report of further action in the matter of
recovering compensation for the period of illegal drawl of ground water and violation of other
environmental norms before the next date by e-mail at judicialngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF.
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For industriai ground water use, where metering is not available, water consumption may be
assumed as per the consent conditions. Further, where in case industry is operating without consent, water
consumption may be calculated base on the plant capacity (on the recommendation of SPCB/PCC, if
required). SPCB/PCC may bring the issue of illegal extraction of ground water in industries in to the
notice of CGWA for appropriate action by CGWA.
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